
• 

THE IDGH COURT OF MEGIIALAYA 	 • 
I 

SHILLONG 

• 

NO TI CE 

1:\o.HCM - 11110412015/ 	 Dated, Shillong the _ January, 2017. 

Hon'ble Vacation Bench will sit on 25111 January, 2017 in case ofurgency, matter may be menuoned 

for listing. 

By order 

/ 
REGISTRAR GENERAL 

.. 	 ~· 
t'vlEMO No.HCM - 1W04/201Sf5\-\ 	 Dated,'Shillong the c2~ J anuary, 2017. 

Copy for infor mation to: • 

1. 	 The Joint Registrar -cum- Secretary to Hon 'ble the Chief JIIStice, lligh Court ofMeghalaya, Shillong 
2. 	 Tht Joint Registrar -cum- OSD in Hon 'ble the Chief JIIStice '.s Secretariat, High Court of Meghalaya, 


Shillong. 

J . Th~ P.S to Hon 'ble tile Chief Jwtice, High Court ofMeghaluya. Shillong. 

4· Thl! P S to Han 'ble Mr JusticeS R Sen, High Court ofM~:ghaluyu, Shillong 

5· The P S to Hon 'ble Mr JIIStice V P Vtmh, High Court ofMeghalaya, Shillong. 

6. 	 The P.A to Registrar General, JJigh Court ofMeghalaya, Shill on g. 
J. 	 Th~: Advocate General, lligh Court ofMeghalaya, Shill ong. 
8. Tht Regii>trar (Admmutration). High Court ofMeghalaya, Shillong 

9- The Depwy Registrar (Adminii>trationllnfr(Jj/ructure & Accounts), High Court ofMeghalaya, Shillong. 

10. 	The Chief L•brarian, High Court ofMeghuluyu, Shi/long. 
11. 	17te Assistant Registrar (Recruitment/Accounts/Record), High Court ofMeghalaya, Shillong. • 
12. 	The Supermtendent (Judi.), High Court ofMeghalaya, Shillong. 
13. 	lhe Central Government CouiiSel, High Court ofMeghalaya. Shillong. 
14. 	Mr _. Sr. Advocate, High Court ofMeghalaya, Shil/ong. 
15. 	rr~~•dent So:cretary, High Court Bar Assocwuon, Shillong 
16. l're.sident I Secretary, Shillong Bar Association, Shillong. 

~Systems Analyst, lligh Court ofMeghalaya, Shillongfor uploading the same on the Official Website. 

18. 	The Court Masters, High Court ofMeghalaya, Shillong. 
19. 	N11tice Board 

• 
20. Office File. 
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